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CANARA BANK, REGIONAL OFFICE : ERNAKULAM
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SAL E N OTI C E 8(6) & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002. e

Notice is hereby given to the publicin general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/charged to the Secured Creditor,
the possession of which has been taken by the Authorised Officer of below mentioned Branches of Canara Bank will be sold on “As is where is”, “As is what is” and “Whatever there is”
on 27-09-2024 at 11.30 am to 12.30 pm for recovery of dues to the below mentioned branches of Canara Bank from below mentioned borrowers & Guarantors.

MODERNIZATION OF INFRASTRUCTURE
AT BARGARH ROAD, DUNGRIPALIL,
BALANGIR & HIRAKUD GOODS SHEDS
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Name and address of the secured creditor: Canara Bank, Kaloor Market Road Branch, Kochi-682035 il mwall daracs eilhusis '+ (S ahekal) ety Em "3 "’ 17959187522,
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Name and Address of the Borrowers/Guarantors: (1) M/s Indtech Interiors and Contractors Pvt Ltd, 23/176 D1, 2™ Floor, PBA Arcade, HMT Road, Kalamassery, Kochi-683104 i
(2) Mr. Ceen Mathew, 50/428K(1), Mythri Nagar, Manimala Road, Edappally SO, Erakulam-682024 (3) Ms. Leena Abraham, 50/428K(1), Mount Sinai, Mythri Nagar, Manimala Road,
Edappally-682024 (4) Mr. Daniel Mathew, 35/1588, Mount Sinai, Janatha Road, South Palarivattom, Emakulam-682025 (5) Ms. Rosamma Mathew, 35/1588, Mount Sinai, Janatha Road,
South Palarivattom, Ernakulam-682025 (6) Late Mr. P.B. Abdul Azeez, Peediakkal Three Star Residency, Vellattupadam Road, Thrikkakara, Ernakulam, represented by legal heirs
Ms. Thahira Azeez, W/o Late. Mr.Abdul Azez P.B, Ms. Rinsha Azeez, D/o Late. Mr. Abdul Azez P.B, Kum. Raiza Azeez, D/o Late. Mr. Abdul Azez P.B, Kum. Riza Azeez, D/o Late. Mr.
Abdul Azez P.B, all residing at: Peediakkal Three Star Residency, Vellattupadam Road, Thrikkakara, Ernakulam-682021.

Total liabilities:Rs 8,45,37,849.45 (Rupees Eight crore Forty Five lakhs Thirty Seven Thousand Eight Hundred and Forty Nine and paise forty five only) as on 22.08.2024
along with further interest/unapplied interest, costs, expenses, Suit filing charges and other legal charges
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EXECUTION OF ALL
PERMANENT WAY ZONAL WORKS IN THE

SECTION BETWEEN SARLA [(EX)-
ATTABIRA (IN], FOR THE PERIOD ENDING
30.09.2025 UNDER THE JURISDICTION OF
SENIOR SECTION ENGINEER (P.WAY)/
SAMBALPUR OF SAMBALPUR DIVISION.
Approx cost of the work: G YR KR SiITE
Hid Secunty 221,500

3] e=-Tender No. 18-eT-DENC-3BP-14

EXECUTION OF ALL

PERMANENT WAY ZONAL WORKS IN THE
SECTION BETWEEN ATTABIRA (EX})-
DUNGRIPALI (EX), FOR THE PERIOD
ENDING 30.09.2025 UMDER THE
JURISDICTION OF SENIOR SECTION
ENGINEER (PWAYVBARGARH ROAD OF
SAMBALPUR DIVISION.
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Details and full description of the immovable property: Property 1: All that part and parcel of Property in14.08 ares consisting of 1.94% undivided share equivalent to 0.273 Ares from
out of 11.566% undivided share equivalentto 1.62 Ares in the total 14.08 Ares of land in Sy.No.113/4-2 of Edappally North Village, Kanayannur Taluk, Emakulam District, along with three bedroom
apartment marked as No.C2C bearing Cochin Corporation Door No.49/848 D6 on the second floor in the “Kalpaka Castle” apartment building having super built up area 131.970 Sq.mts, which
includes the proportionate share in the common areas and common facilities together with a covered car parking area marked as No.C2C on the ground floor. (Title Holders: Mr. Daniel Mathew
& Ms. Rosamma Mathew). Boundaries as per title deed: North: Property of Babu, South: Property of Shajahan, East: Subhash Nagar Road (Corporation Road), West: Thodu.

Reserve Price: Rs. 56,01,000/- | Earnest Money Deposit (EMD): Rs. 5,60,100/- | Bid Multiplier: Rs.25,000/- | IFS Code: CNRB00014310

Property 2: All that part and parcel of Property in 11.268 cents of land and residential buildings in Sy No. 66/10 in Edappally North Village, Kanayannur Taluk, Property has two parts in one survey
nos owned by mr. Daniel Mathew and Mrs. Leena Abraham And Mr. Ceen Mathew and Mrs. Leena Abraham. Boundaries as per title deed: North: Property of Church, South: Property of
Santhosh, East: Mud Road, West: Property of Sarasan.

Reserve Price: Rs.1,88,45,000/- |Earnest Money Deposit (EMD): Rs.18,84,500/-| Bid Multiplier: Rs.25,000/-| IFS Code: CNRB00014310

Property 3: All that part and parcel of Propert)/ of 15.493 cents (6.27 Ares) of residential land and building in Re-Sy No. 332/23 & 332/34 (Old Sy No. 73/10) Vazhakkala Village, Kanayannur
Taluk, Ernakulam in the name of Mr. P.B. Abdul Azeez. Boundaries as per title deed: North: Property Asma Salam, South: Property of Shibu & Kaseem, East: Muncipal Road,
West: Canal & Canal Road.

Reserve Price: Rs. 1,86,78,000/-[Earnest Money Deposit (EMD): Rs 18,67,800/-] Bid Multiplier: Rs.zs,ooo/-[ IFS Code: CNRB00014310

Property 4: Al that part and parcel of 5.025 cents of land and residential building in Sy No.66/9, Edappally North Village, Kanayannur Taluk, Ernakulam District in name of Ceen Mathew,
Neena Ceen, Edappaly Kochi. Boundaries as per title deed:North: Property Ceen Mathew & Kalari, South: Vazhi & Property of Prafulla chandran, East: Narayanikuttiamma,
West: Property of Green Casil flat

Reserve Price: Rs. 57,66,000/- [ Earnest Money Deposit (EMD): Rs 5,76,600/- |Bid Multiplier: Rs.25,000/-[ IFS Code: CNRB00014310

Property 5: All that part and parcel of 22.65 ares of residential land in Sy. No 56/1A, 54/10 and 56/14 of Kottuvally Village, Paravur taluk, Ernakulam in the names of Mr. Ceen Mathew
and Mrs. Leena. Boundaries as per title deed: North: Church, South: Property of Santhosh, East: Mud Road & Raveendra Pillai, West: Property of Sarasan.
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Reserve Price: Rs. 98,80,000/- | Earnest Money Deposit (EMD): Rs 9,88,000/- |B|d Multiplier: Rs.25,000/- | IFS Code: CNRB00014310
e Giie Sinn e ofe Gl o0 Shidi omsiyiata 30,09.2025 UNDER THE JURISDICTION OF

(There are no known encumbrances on the above property as per the knowledge of the bank) s SENIOR SECTION ENGINEER (PWAY)
Date & Time of E-Auction: on 27-09-2024; 11.30 AM to 12.30 PM it Tl e e e ks Dk BALANGIR OF SAMBALPUR DIVISION

(With unlimited extension of 5 minutes duration each till the conclusion of the sale) wihrisme Qg e panfiid it Cemsamamb, 'u‘ oLl T 1,90,93,000/-,
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. The Earnest Money Deposit shall be Deposited: on or before 25.09.2024 upto 5.00 PM it &mﬂ.ﬂ.:.ﬂL Comglefion Penad of e wark: 12 montis (for
Date & Time of Inspection of Properties: Prior Appointment with Authorized Officer on any working day between 3.00 PM and 5.00 PM alltendars).
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Bid Secunty; T 2,24, 5000,
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EXECUTION OF ALL
PERMANENT WAY ZONAL WORKS IN THE
SECTION BETWEEN DUNGRIPALI ({IN)-
BALANGIR (EX), FOR THE PERIOD
ENDING 30.09.2025 UNDER THE
JURISDICTION OF SENIOR SECTION
ENGINEER (P.WAY)ILOISINGHA OF
SAMBALPUR DIVISION,
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For detailed terms and conditions of the sale please refer the link “E-Auction” provided in Canara Bank’s website (www.canarabank.com) and Details of Auction Service Provider:

- n"“‘ llﬁ;l.i 11.08.2024 ifor all fenders)
M/s PSB Alliance (Ebkray), Ph: 8291220220, Email: support.ebkray@psballiance.com, Website: https://ebkray.in/ or may contact above mentioned branches or Regional T > A A Mo manual offers sent by PosUCounenFax of
Office Ernakulam during office hours on any working day. ' 80 g, o 1b l'"'!l'l’_ﬂ.' q“ﬂ"“' i person shall be accepted against such
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SREE SHANMUGA MODERN RICE MILLS PRIVATE LIMITED

PUBLIC NOTICE

To whomsoever it may concern, This is to inform the General Public that following share
Certificate of ABB India Ltd having its Registered office at Disha 3rd floor, Plot No: 5 & 6, 2nd
stage, Peenya Industrial Area IV, Bengaluru, Karnataka - 560058 registered in the name of the 1
following Share holder/s has/have been lost by the registered holder(s).

AT BANGARPET. DIST: KOLAR. KARNATAKA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

- . ] Name of th Folio N tificat Distincti T™No. Of | afiLanbmieyih Gumeoms : ;
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) ,\?0 spaed der?s olio No. | Cer icate | Isinctive é\lﬁargg " i_-ll'l-ll-:lla-l'l'lp;l'l“"ﬂi e SRS 47 A e dﬂle_qﬂf g:insmg; of lender to note any
RELEVANT PARTICULARS Pushplata Sharma P0001161|321120 321125I 39437339-39437415 | 77 o oOulpiisiell sy walr sOLh = OSON.2004 e 1100 wel sy mnqﬁ?mge:ﬁﬁm;mHWEEEF ]
. The Public are hereby cautioned against purchasing or dealing in any way with the above i) alubglel el (iSidnd - OR300 e 100 weed) iy wiszlonal halhway Manager {Engg. ),
1. | Name of the corporate debtor along with SREE SHANMUGA MODERN RICE MILLS referred share certificates. Any person who has any claim in respect of the said share B oiubpiuie) dindad e L R PR-454/P/24.25| Sambalpur
PAN & CIN/LLP No. PRIVATE LIMITED certificate/s should lodge such claim with the company or it's Registrar and Transfer Agents 1, piukatude’ Guetupl peedn S Db, BGhpeng Semars sgiefbals s
AACCS6537M Kfin TechnoLogies Ltd, Karvy Selenium Tower B, Plot 31-32 Gachibowli, Financial District, 3 sk D A -nr'lr.h S -', ol B dedd :u'm.'iﬂl-ﬂid-ﬂ
U15313KA1994PTC016723 Nanakramguda, Hyderabad, Telangana,500032 within 15 days of Publication of this notice E‘-Lu-r;.miuu{!. -ru;..i.-n.-.'r -4 & ekl By bd
2. [ Address of the registered office Deshinall, K G F Road Bangarpet, Karataka, %frt]grrgvgtlecrpifincoatcel/ag.m will be entertained and the company shall proceed to issue Duplicate & HI.”Lw.mwl{LM e oo O ST o (e . o Gk
India 563114 ) 1 Eriuaan s ay gl afunnesmner G Eﬂ_’u: .mnri:'h'u'ln'; ._*,'|.|1'|'I'l.5.| Saserreanamh,
3. | URL of website NA Place: Bengaluru Name of the Shareholder/s:

Date: 25-08-2024
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EAST COAST RAILWAY

File No. DRMEngg/KURI24-25/
E-Tenderids Dt.: 19.08. 2024

1) Tender Mo, e-lenderSouthkur-
154-2024 Dt.: 12.08.2024

Pushplata Sharma

4. | Details of place where majority of fixed assets
are located

Deshihalli, K G F Road,Bangarpet,
Karnataka, India 563114

Installed capacity of Rice Mill is 36 tons/hour
consisting of 5 units

6. |Quantity and value of main products/ The Corporate Debtor is presently operated

services sold in last financial year by a third party under lease arrangement.

7. |Number of employees/ workmen NIL

The details can be sought by sending an email to
shanmugacirp@gmail.com in accordance with the
provisions of the Code andRegulations made thereunder
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5. | Installed capacity of main products/ services SCHEDULE |

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
NETSURION TECHNOLOGIES PRIVATE LIMITED

RELEVANT PA

EAST COAST RAILWAY

File No. DRM/Engg/KUR24-25/
E-Tender/d7 [d.: 10.08.2024
(1) Tender Mo. e-Tender-CENTKUR-
15E-2024 Dd.; 13.08.3024

8. | Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

The detailed invitation for expression of interest which
shall include the eligibility for resolution applicants
under Sec 25(2)(h) of the Code can be sought by

email at shanmugacirp@gmail.com sending an email on

9. | Eligibility for resolution applicants under section
25(2)(h) ofthe Code is available at URL:

. INAME OF CORPORATE PERSON NETSURION TECHNOLOGIES PRIVATE LIMITED

2. |DATE OF INCORPORATION OF
CORPORATE PERSON

29/11/2016

10. [Last date for receipt of expression of interest | 9th September 2024

11.| Date of issue of provisional list of prospective
resolution applicants

24th September 2024

3. |JAUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED/ REGISTERED

MINISTRY OF CORPORATE AFFAIRS,
Registrar of companies, Bangalore.

4. |CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER

U72900KA2016FTC098119

applicants

(IF ANY) OF CORPORATE PERSON North, Karnataka, India, 560025

Sd/-

Kanekal Chandrasekhar

In the capacity of Resolution Professional

Sree Shanmuga Modern Rice Mills Private Limited
Regd No: IBBI/IPA-002/IP-N00642/2018-19/11964
AFA Valid till: 18/10/2024

No 6, “Shree” 9th Cross, Bhuvaneshwari Nagar,

Date: 24th August 2024 Hebbalkempapura, Bengaluru-560024.

Near Wilson Manor Apartments,BANGALORE,
KARNATAKA,560027

E-mail: bhatvighnesh[at]gmail{dotjcom

Ph: +91 95902 52851

Membership No: IP-N01190

Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985

9. | LAST DATE FOR SUBMISSION OF CLAIMS 22Nd September 2024

Notice is hereby given that the M/s NETSURION TECHNOLOGIES PRIVATE LIMITED(the

EITTTTTITI A LL REPAIRS AND
MAINTENANCE OF PWAY ZONAL WORKS
FOR A PERIOD UPTO 30.09.2025 FROM
KM. 457.200 TO 515.00 BETWEEN KHURDA
ROAD TO BALUGAON UNDER SEMIOR
SECTION ENGINEER [P.WAY)!
HKALUPARAGHAT OF KHURDA ROAD
nmﬂim - i ¢ e e i
Approx cost of the work : ¥ 181.65 Lakhs,

EETAAAET I ALL REPAIRS &

T 179.33 Lakhs,
EMD: 7 2.39,7000-,

(3) Tender Mo, e-tender-hg-kur-156-2024
DL; 14.08.2024

ALL REPAIRS &
MAINTENANCE OF PWAY ZONAL WORKS
FOR APERIOD UPTO 30.08.2025 FROM KM
0.00 TO KM 107.00 BETWEEN KHURDA

12, Last date for submission of objections to| 4thOctober 2024 OF CORPORATE PERSON "EWD: 72,40, 800~ 158-2024 Dt 11[:2&:1]2'_; <
provisional st 5 |ADDRESS OF THE REGISTERED Indi Qube Penta, No. 51, 2nd Floor, Richmond Road, (2] Tender No. e-tenderSouthKUR- fr mf‘#mﬁ mr:m_ ”:{g
13.| Date of issue of final list of prospective resolution| 9th October 2024 OFFICE AND PRINCIPAL OFFICE Ashok Nagar, Richmond Town, Bangalore, Bangalore 155-2024 Dt.- 1208 2024

14.| Date of issue of information memorandum, | 14th October 2024 6. |LIQUIDATION COMMENCEMENT DATE | 23Rd August 2024 MAINTEMAMNCE OF PWAY ZONAL WORKS BETWEEN CUTTACK - BHUBANESWAR
;avaluatlor::t matrix aln? reque?t fort resolution plans OF CORPORATE PERSON FORAPERIQD UPTO 30.0:9. 2025 FROM KM NEW. KM 420.716 TO 422.103 BETWEEN

0 prospective resolution applicants 7. [NAME, ADDRESS, EMAILADDRESS, | Mr Vighneshwar Bhat 572.13 TO 631.20 BETWEEN GANJAM- MACHAPUR - BADHAKISHOREPUR AND

15.| Last date for submission of resolution plans 13th November 2024 TELEPHONE NUMBER AND THE REGISTERED ADDRESS and CORRESPONDING JHADUPUDI UNDER SENIOR SECTION KM 424.273 TO 450.00 BETWEEN
PPy [eve—rrap—r— —— REGISTRATION NUMBER OF ADDRESS WITH IBBI: No 202, A Block Sree Laxmi ENGINEER (P.WAY)/BRAHMAPUR OF RAJATHGARH - BHUBANESWAR NEW
: shanmugacirp@gmail.co THE LIQUIDATOR Nivas APARTMENTS, Wilson Garden 13th Cross, KHURDA ROAD DIVISION. STATION UNDER THE JURISDICTION OF

PREPARATION OF
CERTIFIED LAND PLANS PERTAINING TO
JURISDICTION OF SEMIOR DIVISIONAL
ENGINEER [CENTRAL) OF KHURDA ROAD
DIVISION
Approx cost af the wark
EMD: T23,0000-
(2] Tender Mo. e-Temder-CENTHKUR-

¥ 11.48 Lakhs,

FOR A PERIOD UPTO 30.09.2025 FROM
KM. 418.366 TO 422.00 ON MAIN LINE

SENIOR SECTION ENGINEER (P.WAY)/
BARANG OF KHURDAROAD DIVISION.

et L

R R R © 168.40 Lakhs,
EMD: ¥ 2,34 200,

(3} Tander No. e-Tander-CENTKUR-160-
2024, Dt 13.08.2024
ALL REPAIRS &
MAINTENANGE OF PWAY 20MAL WORKS

Place:Benaaluru " : ; Company) has commenced voluntary liquidation on 23rd August 2024. The stakeholders of the ROAD - DASPALLA SECTION UNDER THE FOR APERIOD UPTD 30.09.2025 FROM KM
) E mail shanmugacirp@gmail.com Company are hereby called upon to submit a proof of their claims, on or before 22nd September JURISDICTION OF SENIOR SECTION 455.50 TO KM 496.76 BETWEEN
2024, to the liquidator at the address mentioned against item 7 above. EHGIH P"""M H‘E'AHHTGWH. SADASHIBPUR - TALCHER STATION
The financial creditors shall submit their proof of claims by electronic means only. "h'} Ll T 227.23 Lakhs, :E.HEGI.':LTL!IE:HHGU I'ISIE-E Hégﬂlnsﬂuggg‘}:iﬁﬁﬂﬂl
Al oth§r§takeholders may sublmitthe proof of ?Iaims in person, by ppstor by electronic means. ; | J:I-Tml'h[:l = Hn e-tender-na-kur- ENGINEER (PWAY)TALCHER OF KHURDA
Submission of false or misleading proofs of claim shall attract penalties. {57-2024 Dt.-14.08.2024 ROAD DIVISION,
SD/- ALL REFAIRS & pprox cost of the work | Bk nREIELLES
Mr. Vighneshwar Bhat MAINTEMANCE OF PWAY ZONAL WORKS EMD: 268,900,
Date: 23rd August 2024 Insolvency Professional FOR A PERIOD UPTO 30.09.2025 FROM |4) Tender No, e-Tender-CENTKUR-
Place:Bengaluru Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985 KM. 450.20 TO KM 457.20 BETWEEN 151_;_!;]24 Ot 13.08.2024
Email id-Bhatvighnesh@gmail.com RETANG - KAIPADAR ROAD AND KM S, ALL REPAIRS &
456.00 TO KM 49855 ON KHURDA RODAD - "r'". H = OF PWAY ZONAL WORKS
PURL SELTIDN UNDER THE FOR A PERIOD UPTO 30.08.2025 FROM
JURISDICTION OF SENIOR SECTION KM. 140.400 TO 169.641 BETWEEN
o __go ENGINEER (EVEAYNKHURDARDAD. TALCHER ROAD - KEREJANGA SECTION
mdlanexpress.com Approx cost of the wark REIERITRLIES UNDER SENIOR SECTION ENGINEER
EMD: T 2,52,6000-, [P.WAY)/ANGUL OF KHURDA ROAD
[5) Tender Mo. e-Tender-SplKUR-148-2024 DIVISION.
Di.; 09.04.2024 R L s © 117.05 Lakhs,
WPRDPGSED GRADIENT EMD. % 2,08,500)-,
SECTIONS [N KHURDAROAD DIVISION. 12 months (for 51, No. 2 fo4),
pprox cost of the work :EELIRTEETTSN Tendar closing date & time : ERRECTEIERA]
| EMD: ¥2.30.700-. 1092024 (Tor all tenders).
Completion pedod: 12 months (for 51 No. 1 1o ho manual offers sent by Post'CourienFax or
-1-:I|E'-ﬂEm|:|nlh$':-'£n'ElNl:l El!' in BErson EhH" t.a Hl:.l:'.-E’"l.'E'd Egaﬂs‘l such
Tender closing date & time : RRECE e R e-ienders even if these are submitted on fam's
04002024 (for all tendars). letter head end recenwed in time, Al such
Mo manug! offers sent by PostiCounerFax or maniual offers shall be considerad invalid and
in person shall be accepled against swech shall be rejected summarily without any
e-lerders even if these are submitied on firm's | corsidaralion,
letter head snd received in Gme. All such Compleie information including e-tender
manual ofiers shall be considersd #valid and focuments of the above e-tander is available
shall be rejected summarify without any inwebsite www,ireps.gov.in
cansideratsan Note: The prospective landeners are advised
Complete information including e-lender [ revied the website 10 {Ten) days bafore the
documents of the abave e-lender iz avaiable date of closing of tender bo note any changes!
Inwabsiba wehw iraps.govin corrigenda issesd for this bender,
Mote! The prospective tenderers are advised Divisional Railway Manager [Enggl.
to revisit the website 10 (Ten) days before the PR-451/PI24-25 Khurds Road
o 4 date of closing of l:enderm nate any changes!
arrive at a conclusion
UI‘HIEIEIHEl Railway hlanagm (Enggy,
not an assumption e
HmPHON. IMPORTANT”
f (] o [ ] - - -
Inform your opinion with Whilst care is taken prior to acceptance of
° ° . . . . . .
detailed analysis. advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
The Indian E \ any monies or entering into any agreements with
e Indian Express. ThelndianEXPRESS - S
. P ] N e (n advertisers or otherwise acting on an

financialexp.epapkrin
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